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Providing Electricity to Institutional Area
Behind Qutab Hotel

1436. SHRI RAM AWADESH
SINGH: Will the Minister of ENERGY
be pleased to state:

(a) whether Government are aware that
fow temsion power lines have not been
provideq so far to the Imstitutional Arca
behind Qutab Hotel even after a lapse of
3-4 years causing undue and continued
hardship to the occupants due to tempor.
ary connections; and

(b) whether DESU will expedite the
laying of low tension power lines and pro-
vide permanent connectiions?

THE MINISTER QF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRI KALP.-
NATH RAD: (a) and (b) According to
Delhi Electricity Supply Undertaking, the
electricity system established in the Insti-
tutional Area of 5 few years back needs
augmentation for meeting the additional
load requirement in view of the subse
quent development of the area. Conse-
quently, an clectrification scheme was pre.
pared by WVESY. in consultation with the
D.D.A., tyho were requested on 21,11.1988
to make pavment of their share amount.
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ing to Rs. 55,54,880]-, DESU can take
further action in the matter on receipt of
the payment from the DDA.

Fire in DESU workshop

1437, SHRI MUKHTIAR SINGH
MALIK: will the Minister of ENERGY
be pleased to state:

(a) whether Government’s  attention
has been drawn to the presg report which
appeared in the Hindustan Times of the
7th April, 1989 to the effect that a major
fire broke out in the transformer repairing
workshop of the Delhi Electric ‘Supply
Undertaking at Phase-2 of Okhla -Indus.
trial area on 6th April, 1989;

(b) if so, what were the causes of the
fire; and

(c) the number of persons injured and
killed ang the estimated loss of property
ag p result thereof?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRI KALP.
NATH RAI): (a) Yes, Sir,

(b) According to DESU, it is suspected
that an L.T. cable feeding the workshop
was damaged and the sparks from the
cable ignited the oil in the oil pipes.

(c) According to DESU, no one was
killed oy seriously injured in the said fire.
The estimated loss of DESU property is
around Rs, 9 lakhs,

Separate Telecommunication Division for
Darrang district

1438, SHRIMAT] BIJOYA CHAKRA.
VARTY: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether there is any proposal under
Government’s cnnsideraﬁo’n for setting up
of o separate Telecommunication Division
for Darrane district at Mangaldai delink-
ing the district from the present division
at Nalbari; ang



